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PR No. 38/2026 
 

 
SETTLEMENT HELPDESK FACILITY  

 

SEBI has set up a Settlement Helpdesk Facility to facilitate applicants or prospective 

applicants in understanding or complying with the procedural requirements for filing 

settlement applications and aspects related thereto. 

 

The Helpdesk will address queries related to the settlement process and will guide 

applicants on the procedural steps involved. This facility is intended to help applicants 

for filing of the settlement applications; compute Indicative Amount as per the SEBI 

(Settlement Proceedings) Regulations, 2018; and inquire about status of pending 

Settlement Applications.  

 

A “User Manual for Settlement Helpdesk Facility” has been issued by SEBI which is 

available on SEBI website at: 

 

https://www.sebi.gov.in/sebi_data/faqfiles/jun-2026/1782726476068.pdf 

 

Interested applicants may write to the Helpdesk with their queries, as per the process 

given in the User Manual. 

 

This initiative is part of SEBI’s efforts to bring ease in filing and availing settlement of 

specified proceedings. 
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